Re. ¢. A.

[Shri Surendra Dwivedi]

Railway Minister suo motu comes
out with a statement. 1 would like
you to give a directive to the Minis-
iry that whenever troops are being
called for in aid of civil ~uthorities
at any place, the Home Minister or
the Defence Minister of his own
should make a statement why the
troops are called.

Shri 8. M. Banerjee: My submis-
sion on this call attention notice is
that you have the right to reject
them whether they relate to inci-
dents in Dibrugarh or the applica-
tion of the various rules or calling
of the Army or it is the subject
which Mr. Gopalan polnted out
today. You say we should write to
you. We may press particular call
attention notices, for instance, the
pay commission for the Central Gov-
ernment employees or gold control.
Yesterday, in the other House the
Chairman, rightly or wrongly, al-
lowed that and said that he should
make a statement.

Mr. Speaker: This is not fair to
take advantage of this opportunity
to bring in his own call attention
notice on gold control and other
notices which I had disallowed.

Shri 5. M. Banerjee: Kindly hear
me; you do not allow us to make
our submissions.

Mr. Speaker: I allowed him to
speak only on the relevant points.
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Re. BUSINESS OF THE HOUSE

Shri S, M. Banerjee (Kanpur): In
the Order Paper of yesterday, I saw
the other item after this discussion
on the wmotion moved by Shri
Sachindra Chaudhuri, and that was
the Bill known as the Unlawful
Activities (Prevention) Bill. That is
missing today.

Shri Nambiar
Rightly missing.

(Tiruchirapalli):
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Shri S, M. Banerjee: In this con-
nection, I would invite your kind at-
tention to the press news yesterday
under the caption “Unlawful Activi-
ties Bll is likely to be revised." It
said:

“There were definite indica-
tions today that the Government
might itself undertake a fairly
radical revision of the Unlawful
Activities (Prevention) Bill in-
troduced in the Lok Sabha a
week ago in the teeth of bitter
and unified resistance by =ll the
Opposition groups.”

Lastly-—and this is most important—

“Last evening, the Attorney-
General, Mr. C. K., Daphtary, met
the Prime Minister and reported-
ly pointed out to her the warious
legal defects and lacunae in the
Bill, ap at present formulated.”

I would like to know if the Prime
Minigter had any discussion with the
Attorney-Gnera] and if the question
was referred to the Attorney-Gene-
ral. (Interruption).

An hon. Member:
arise?

How does it

Shri S. M. Banerjee: Thiz question
does arise. I want to know whether
it i3 a fact or not.

Mr, Speaker: I am not going to
ask if the Prime Minister had con-
sultations with her own officers. I
cannot ask her what consultation she
has been having. (Interruption).

Shri Nambiar: To the extent that
it is going to be revised, it is wel-
come,

Mr. Speaker: Order, order. We will
proceed to the next business,
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